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PAPERS LAID ON THE TABLE

RepORT OF THE INFORMAL GrOUP ON
Gowp ConNTROL

The Minister of Finance (Shri T. T.
Erishnamachari): I beg to lay on the
Table a copy of Report of the Informal
Group on Gold control. [Placed in
Library. See No. LT-2000/63.]

ANNUAL REPORT OF OiL AND NATURAL
Gas Commission, 1962-63

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir): 1
beg to lay on the Table a copy of
Annual Report of the Oil and Natural
Gas Commission for the year
1962-63, under sub-section (3) of
section 23 of the Oil and Natural
Gas Commission Act, 1959. [Placed
in Library, See No, LT-2010/63.]

AMENDMENTS TO INDIAN ADMINISTRA-
TIve Service (Pay) Rures ETc.

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarma-
vis): I beg to lay on the Table under
sub-section 21 of section 3 of the
All India Services Act, 1951:—

(i) A copy each of the following
Notifications making certain
amendment to Schedule III to
the Indian Administrative
Service (Pay) Rules, 1954:—

(a) G.SR. No, 1469 dated the
14th September, 1963.

21st September, 1963.

(¢) G.S.R. No 1624 dated the
12th October, 1963,

[Placed in Library. See No, LT-
2011/63.]

(ii) A copy of Notification No.
G.S.R. 1697 dated the 2nd
November, 1963 making cer-
tain amendment to Schedule
III to the Indian Police
Service (Pay) Rules, 1954,

[Placed in Library, See No. LT-
2012/63.]

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTION

TWENTY-NINTH REPORT

Shri Krishnamoorthy Rao (Shi-
moga): I beg to present the Twenty-
ninth Report of the Committee on
Private Members' Bills and Resolu-
tions.

12.15 hrs.
MOTION RE: FOOD SITUATION—
Contd.
Mr. Speaker: Further considera-

tion of the following motion moved by
Shri A. M. Thomas on the 2nd De-
cember, 1963, namely: —

“That the Food Situation in the
country with particular reference
to rice and sugar be taken into
consideration.”

The substitute motiong are also be-
fore the House.

Shri Kapur Singh (Ludhiana): We
want to know when the Minister will
be calleg upon to reply.

Mr. Speaker; 1 have extended the
time. One hour would be given to
private Members, and then the Minis-
ter would reply. Now it is 12°15. 1
will call him at 1.15,

Shri Shivaji Rao 8 Deshmukh
(Parbhani): In one hour hardly six
people can be accommodated,



